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' Russia threatens to scrap
Ukraine grain agreement

o ANKARA

RUSSIAN Forelgn Minister Sergei Lavrov on Friday
threatened to abandon a landmark grain deal with
Ukraine if obstacles to Moscow's exports remained.

“If there is no further progress in removing barri-
ers to the export of Russian fertilisers and grain, we
will think about whether this deal is necessary,” La-
yrov said in Ankara, alongside his Turkigh counter-
part, Meviut Cavusogin.

Negotiated in July by Turkey and the United Na-
tions, the agreement allows Ukraine to expart grain
through a safe corridor in the Black Sea.

The agreement has so far allowed the export of
more than 27 million tonnes of grain and agricul-
tural products.

It was renewed twice. When it was extended in
March, Russia said it would be valid for 60 days in-
stead of the 120 days in the origi-
nal agreement.

Moscow has been complaining
that its side of the agreement,
| promising the right to export fer-

. tliser, is not being respected.
There are no sanctions on Rus-
- - sian exporfs of food and fertilis-
ers to global markets but the
problems are relafed to the sec-
ondary sanctions imposed on
shipping and insurance compa-
nies as well as banks.

“USA and England took some steps in terms of
payment and insurance but we have to be fair, the
problems continue,” Cavusoglu sald, adding that bar-
riers remained,

Meanwhile, the influx of Ukrainian grain into Po-
land will be restricted, the countries announced Fri-
day, fuollowing protests by farmers.

Lavrow, who arrived in Ankara on Thursday, also
said that Rusaia wants any peace talks fo focus on
ereating a “new world order.”

“Any negotiation needs to be based on taking into
account Russian interests, Russian concerns,” Lav-
rov said.

“It shonld be about the principles on which the
new world order will be based,” adding that Russia
rejects a “unipolar world order led by one hegemon,”
he added. AFP

EXPRESS READ
US journo charged with spying: Medla reports
Moscow: Moscow has formally charged US journalist Evan
Gershkovich with espionage, Russian news agencles
reported on Friday, adding that he had denied the
accusations. The arrest of Wall Strest Journal
correspondent Evan Gershkovich prompted an outcry
from medla cutlets and rights groups, as well as
government officials in Washington. “FSB Investigators
charged Gershkovich with espionage in the interests of his
country,” Russian state-run agency TASS sald, citing a law
enforcement source. "He categorically denied all
accusations and stated that he was engaged In
Journalistic activitles in Russia," TASS said,
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Mame of workisupply/senvices oio Strangthening of Barrags gates with
applicstion of Zing rich chomical compound at \ilshadr Barage unds:

Estimaled cost: Rs, 1,20,68,038 00+ GST Exira

Data of svalabiiity of bid docurment on wabsite: T004/2023 from 17:00Hrs
Lastdate for submission of bids onwabsits: 100052023 Lip 1o 1700 Hrs
For fuller & furiher defsils, kindly visit e- procurement porst
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[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS DF
SH! JANARDHAMA CREDITS LIMITED

11 Name of Corporate Person | SR JANARDHANA CREDITS LIMITED
2} Date of Incarporation of 23/05/1988
Corporate Person
3| Authority under which Registrar of Companies
Carporate Person is (ROC)-Coimbatare
Incorporated/ Registered
4./ Corporate Identity Number of | \)85392771988PLC002174
Corporate Person
5.| Address of The Registered | 2195, 15t Floor, Trichy Road,
Otfice and Principal Office Singanaliur,
{if any) of Carporate Person | Colmbatore - 641005
| Liquidation Commencement | 07/04/2023 ]
' Date of Cqrpatats Person
’_TFJ Name, Address, Email Address, | VENKATESH NATARAJAN
Telephane Number and 118, Cooperative Cojony, !
The Registration Number of | Uppilipalayam calmbatore-841015.
Th Liguidator Emailt
venkateshi@vsandassnoiates.in
Mobile Number: 3244410292
Reg no. IBBIIPA-0011P--02315/ | |
2021-2022/13572 |
8.] Last Datg For Submigsion of | 07/05/2023
|_1Claims

Notice s hereby given that SRl JANARDHANA CREDITS |

LIMITED has commenced voluntary lguidation on
Tth April 2023

The Stakeholders of SRI JANARDHANA CREDITS LIMITED
are hereby called upon to submit a proof of their clalms, on
or before Tih May 2023 to the liquidator at the address
mentioned against item 7

The financial creditors shall submit their claims with proof
by electronic means only. All other Stakehoiders may submit

the proof of claims in person, by post or by electronic means,

e T ——
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attract penalties.

lace: Coimbatore

Submission of false or misleading proofs of claim shall I

Date: 08/04/2023 IBBY/IPA-001/1P-P-02315/2021-2022/13572

VENKATESH NATARAJAN

LIQUIDATOR
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